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PENAL CODE 
MEND BILL*

(AMEND-

Bkrt « » »  Kttahin G o jh  (Mahen- 
dergarh): Sir, 1 beg to move for leave 
to introduce a Bill farther to amend 
the Indian Penal Code, 1860.

FOREIGN EXCHANGE REGULA­
TION (AMENDMENT) BILL*

Shri Bam KrWiaa Gapte (Mahen-
dergarh): Sir, I beg to move for leave 
to introduce a Bill further to •mmtl 
the Foreign Exchange Regulation Act, 
1947.

Mr. Depnty-Speaker: The question 
la:

"That leave be granted to  Intro­
duce a Bill farther to taaend the 
Tyidian Paud Code."

The motion toat adopted.

1 M  *am  fe r ife *  Ctapte: Star, 
Mfrochfcfc th* BDL

Mr. Depoty-Speaker: The question
is:

“fe a t leave be granted to intro­
duce a Bill further to amend the 
Foreign Exchange Regulation Act, 
1847”

The motUfit 4mtg adapted.

Shri Kant K d ftn  G affe: Sir, X In­
troduce flw BilL
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